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(c) No Sir, the then Minister o f  In
dustry had only stated that the matter 
was under consideration.

(d) As the decision was taken by the 
Government in the interest o f efficient 
implementation o f the various projcts, 
the question o f any enquiry does not 
arise.

Substitution of Furnace Oil with 
Coal

*764. SHRI PRADYUM NA BAL: 
Will the Minister o f ENERGY be 
pleased to state:

(a) whether the efforts o f textile mills 
to substitute furnace oil with coal have 
not made any progress;

(b) reasons for the slew progress in 
oil substitution; and

(e) reaction o f Government thereto 
and efforts being made to ensure speedy 
substitution o f oil with coal?

TH E M IN ISTER O F ENERGY 
(SHRI P. RAMACHANDRAN) (a) With 
the increase in production o f coal and 
the easy availability o f rail movement 
facilities, some progress haf been 
achieved in the substitution of furnece 
oil by coal in the textile industry. In
1975-76, four mills had switched rver 
from furnace oil to c 'al and in 1976-77 
this number rise to 14.

(b-) The rate o f progress o f switch 
over from furnace < il to coal has beer 
somewhat slow owing to the folk wing 
factors:

(i) Laws relating to atmospheric pol
lution.

(ii)T h e  substantial investment re
quired for change over to mecha
nical firing and installation o f dust 
collection devices to keep air pi 1- 
lution within permissible levels.

(ill) The long delivery petiod for equip
ment required f< r c< nversirn and 
for new c 'al-fired b> ilcrs.

(iv) The lack of space for storage o f coal 
by textile mills located in conges
ted area*.

/y \ The need to find outlets for the 
consumption o f surplus LSHS, par
ticularly in Western India.

(c) The folic wing steps have been 
undertaken to renr vc the constrrints 
encountered in substitution o f furnace 
oil by c 'al:

(1) A t the request o f  the Department 
o f O a l  a Working Group hes been 
Set up by Government < f  Mahe- 
rashtra to carry out a derailed exa
mination ( f  the permissible levels t f  
atmospheric p< llution.

(2) Data has been collected f n the re
quirement of funds f< r switch < ver 
o f b ilers i"r< m fuel 1 il to a  al and 
the matter is being tekcn up with 
the financial institutions i«i 1 ider to 
make funds available to units 
willing to o  nvvrt to o  al.

(3) A  Scheme has been drawn up for 
operation c f  suitable coH c’rtrips in 
the vicinity of textiles mi lit to » ver- 
come the problems c f  shortage of 
st< rage space.

(4) Attempts are being nude to identify 
the engineering firms who would 
be in a p >sitii n to undertake the 
crnversion c f  brifcrS fiom < il firing 
to cral firing on a turn-key basir.

Survey for Development of Industrie*, 
in Assam

*765. SH RIM ATI RENUKA DEVI 
BAR K ATA K I : Will the Minbtcr » f 
IN D U STR Y be pleaded to Mate:

(a) whether any survey his been 
conducted to acc( rd pri( lity to the de
velopment < f industries in the bi tkw; rd 
and tribal (ph*in& & hills) areis l f  Assam; 
and

(b) whether the Sti te Government hrs 
sent any recommendation ab< ut issuing 
liccnce'. and letters < f  intent for setting 
up industries in those areas?

THE M IN ISTER OF IN D U STR Y 
(SHRI GEORGE FERNANDES'! (a) 
Yes Sir. Industrial pt tentiality surveys 
o f areas of A 'iam  have been ci nductcd 
by various organisations e.g. Smrll 
Industries DevcU pment Orgsnifrtu r , 
Industrial Develi pment Bm k of India 
National Industrial Devek pment G  r- 
poration, ctc.

(b) The State Government reo m- 
mended 68 cases for issue c f  licences 
and letters o f intent frr setting up indus
tries in backward and tribal areas in 
Assam since 1970 to 1977 (upto June\
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Hoganakkal and Bilugunda Hydro
Electric Proiccts in Tam il Nadu

•767. S H R I P. V. P E R IA S A M Y : 
W ill the M ini tt r f  E N E R G Y  be pleased 
to state:

(a) whether Government prop sc to 
Start H  ganakkal and Bilugunda Hydro- 
Elcctric Pr jccts ti' m cit the deficit in 
Tam il Nadu p wer supply; and

(b) i f  so, when?

T H E  M IN IS T E R  O F  E N E R G Y  
(SH RI P. R A M A C H N D R A N ) (a) 
and (b), A  revised pr< ject rep rt < n the 
H nganakkal Hydro-electric Pr ject was 
rcctiived from the Tam il Nadu Elec
tricity  B ard in 1964. Since inter-Statc 
issues as between Tam il Nadu and 
Karnataka pertaining to w :tcr : vailabi- 
lity , sharing i f  t>enefits and c sts etc. 
were involved and these had n< t been 
satisfact rily resolved, the technical exa- 
minati n < f  the pr ject c uld m t be 
proceeded with. No sclicme repfrt 
in regard i ' the Bilugunda HyJro-electtic 
Pr jcct has been received in the Central 
E lectricity Auth >rity.

T h e vari us hydro and thermal pro
jects which are presently under execu
tion in the Southern Regi n will, i n 
completion, Augment'.ignificrntly the avail
ability f  p 'wer in the Regi n includinc 
Tam il Nadu.

Kalinadi Hydro-Electric Project

•768. SH R I K . M A L L A N N A : W ill 
the M ini ter o f  E N E R G Y  be pleased 
to state:

(a) the Scheduled time f  r crm pletion 
o f  the K a i  ladi Hydro-Electi ic Pn ject;

(b) w h n h cr financial assistance is 
b iin g  sought from  K uw ait f r o  mple- 
t i 'n  i f  th:: pr je c t; and

(c) financial assistance o f Central G o 
vernment have made f  r ccm pleticn r f  
the project as per schedule ?

T H E  M IN IS T E R  O F  E N E R G Y  
(SH R I P. R A M A C H A N D R A N } (a) 
The Kalinadi Hydrc -electric Pr‘ ject 
envisages in.stalktic n f f  910 M  W  
(6X135+2X50MW ) ( f  generating capacity. 
Taking into acauint the present pn gn : s • 
f f  the w. rk, the first Unit t f  135 M W  
is likely to be commissi red by Oct<- 
ber, 1978 and the second U nit by Alarch
1979.

(b) ?nd (c) A  1< an pgretment w ;s rn- 
tered intc with the Kuwait Fund for 
Arab E c  nomic D evek pment f( r a 1' an 
equivalent to Rs. 45 cr< reS fc r the 
Project.

T h e P r  ject is being executed rs prrt 
o f  the State Plan and rn ( u th y  < fR ;.. 41 
c r  res has been eerm^ikcd f< r this Pn - 
ject in the Annual Pirn f( r 1977-78.

Investigation into Alleged Assault 
on Shri Sanjay Gandhi

•769. SH R I H A R I V IS H N U  K A - 
M A T H : W ill the M ir i'te r  » f H O M E 
A F F A IR S  be plea;ed to refer ti the 
reply given to U n 't: rred Questi< r N  . 
522 < n the 15th June. 1977 reg u d irg  
investifaion into ; Ikged i.'^aulton Shii 
Sanjay G in d h i and state:

(a) whether the investipaii( n irti ihc 
alleged a: sau!t < n Shri Sanjty GEndhi
I n M arch 14, 1977 h<s been cempleted; 
and

(b) if  so, the up;h< t thereof .5

T H E  M IN IS T E R  O F  H O M E  
A F F A IR S  (SH RI C H A R A N  S IK G H )
(a) No-, Sir.

(b) Di es not arise.

Kothari C^mtnittee Recommen
dations

•770. SH RI T . B A L A K R ISH N IA H : 
W ill the M ir.i.'ttr < f  H O M E  A F F A IR S 
be pleased to stite ;

(a) whether Government have 
received the Scheme of the K f thcri 
C( mmiUee in reg; rd to recrriiment to 
I .A .S . End other C h.'s 1 Central Ser
vices; and

(b) w hat are its recom m endftions

T H E  M IN IS T E R  O F  H O M E 
A F F A IR S  (SH RI C H A R A N  SIN G H )
(a) Yes, Sir.




